
Dated: No. HPPCB/ OA No. 136/2020 /- 

From: 
	

The Member Secretary 

he Registrar General, 
Hon'ble National Green Tribunal, Copernicus Marg, 
New Delhi 

Metnber Secretary 
HPSPCB Shimla 

• Regd  
Time Bound Court Matter 

HP STATE POLLUTION CONTROL BOARD, 
BELOW BCS, PHASE-M, NEW SHEVILA _ 

Subject:- Final Report of the Joint Committee in compliance to order dated 23-06-2021 passed 
in OA, No. 136/2020 titled Veteran Forum for Transparency in Public Life V/s State 
of HP & Ors. 

Sir, 
This has reference to order dated 23-06-2021 passed by Hon'ble National Green Tribunal, 

Delhi in the afore-cited matter wherein following directions has been passed:- 

....A joint Committee of nominee of MoEF&CC, CPCB, State PCB and District 
Magistrate, Solon may conduct inspection of the area and give a report of the status of violations and 
the remedial action taken within three months by e-mail at judicial-ngt@gov.in  preferably in the form 
of searchable PDF/ OCR Support PDF .and not in the form of Image PDF. The State PCB will be the 
nodal agency for compliance. The Committee may interact with the concerned stake holders, including 
the concerned Industries. The report may inter alio give status of performance of individual 
pharmaceutical units, particularly with reference  to removal of API residue by them and by the CETP, 
the 7iumber bfpharma industries connected to CETP and those. discharging effluents directly into the 
drain and the river. The report may further indicate chemical and biological water quality of rivers in 
question - Sirsa and Satluj, including the status of residue at relevant locations 	 

In compliance to afore-cited orders dated 23-6-2021, the Joint Committee conducted field 
visits and collected various samples and submitted its progress report dated 25-9-2021 to the Hon'ble 
Tribunal with the request for extension of timeline for submission of complete report upto 31-1-2022. 

That the Joint Committee has now submitted _its fmal report in continuation to the 
previous report filed before the Hon'ble NGT, which is annexed as Annexure R-A. 

The copy of Final Report submitted by the Joint Committee annexed as Annexure—R-A 
may kindly be placed on record please. 

(End: As above) 
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